127 Written Answers

ted houses from the general pool but
have not been «iven possession
‘thereof are indieated in the statement
enclosed. Regarding bungalow/flats
in Lok Sabha Pool information is

available with the Lok Sabha Secre-
iariat.

‘Allotment of Flats to new Members
of Lok Sabha

2497. SHRI DHARAMSINHBHAI
PATEL:
SHRI R. L. P. VERMA.

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state
the number of new Members of the
present Lok Sabha who have not
been allotted flats so far because ex-
Members have not vacated them?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK).
Allotment of flats to the Members o}
the Lok Sabha is made by the House
Committee of the Lok Sabha. Gov-
ernment do not therefore, have the
informatior in this regard. However,
78 Members of the 5th Lok Sabha
who are not Members of the 6th Lok
Sabha have still not vacateg Govern-
ment residences—65 in the M.Ps.
Pool and 13 in the General Pool.
Members cf the 6th Lok Sabha who
have been allotted some of

these,
could not occupy them so far.
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